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ORISSA ORDINANCE No. 3 OF 1984

' THE ORISSA MUNICIPAL COUNCLLS (POSTPONEMENT OF ONS}
' ' ) ORDINANCE, 1984 o

- AN ORDINANCE L
[Promulgated by the Govei'nor on the 3rd February 1984, published in an ' . ‘
extraordinary issue of the Orissa Gazelte, dated the 4th February 19841 - o |
- ORDINANCE - | . .‘

4 PROVIDE FOR THE POSTPONEMENT OF ELECTIONS TO MUNICIPAL
WHEREAS the Legislature of the State of Orissa is pot in sess
_AND'WHER'EAS.the Governor of Orissa is satisfied that circumstances exist

. which render it necessary for him to take immediate action for the postponement -Of
" efections to the Municipal Couxgcils in the State ; ' o

COUNCILS OF THB STATE

jon ;

NOW, THEREFORE, i:i exercise of the powers conferred by clal..lSQ-(.l '1\ of Article
213 of the Constitution of tadia, the Governor of Orissa is pleased to make and
* promuigate the following Ordinance in the Thirty-fifth Year of the Republic of India t—

Short title L. () This Ordinance may be called the Orissa Municipal Councils (Postpone- _ :
 comemence ment ‘of Elections) Ordinance, 1984« :
: (2) 1t shall come into force atonce _ - _
" Definitions 2. ' In this Ordinance, unless the comeit otherwise rc.quifes — . *
o " ' "o - o . " Orissa At
(@ “Municipal Act” mears the Orissa Mu nicipal Act, 1950 . Betie

S _ {b) «Municipal Council” meass & Municipal Couacil constituted under
* : . ' " the Municipal Act and shall inciude a Notified Area Councit consti-’,
tuted _there.undcr H B - e
rdinacce shall haﬁe the same

(c) words and expressions usel in this O shall
under the ‘Muuoicipal Act:

meaning as assigned to them paspectively,

LY
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Postpone- 3. Notwithstanding anything contamed in the Mumclpal Act or in any rules or
ment of

cmml orders made or issued lhereunder,

Col_mcils. : (a) all procaedmgs or actions, excepting those actions taken for delimitation

of wards and reservation of seats for members of Scheduled Castes and
Scheduled Tribes, taken in furtherance of holding. general elections for
the reconstitntion of the Mumc:pal Coune;ls specified in the Schedule
‘are heraby cancel!ed and .

(b) thc genetal clectlons for the: reconstltutmn of the sa:d Mumclpal :
Councils shall -be held in accordance with the provisions of the
Municipal Act and the rules made thereunder on such date, not being
Jater than the 30th June, 1984, as may be fixed by the State Government -
and the election so held shall, for all purposes, ‘be decmed to be a
gencral electlon held under that Act. __ _ -

Repeal 4. The Orissa Mumc:pal Councus (Postponement of Electlons) Act, 1983. and the Qrissa 20 0“983_
¢+ Orissa Municipal Counmh (Postponemant of Eiecuons) (No. 2) Act, 1983 are hereby - :

repealed, _ 7 Orissa. Act

' . ) o 2! of 1983




- 2, Pipili Notified Avea Council
3 Udala Notified Area Council
- .4.. Purushottampur Notified Area Council
5.. Banpur Notiﬁed-Area Cquncil |
6. Jagdtqi.ngﬁphr .Nd'tiﬁed Afea Council
2 Euguda Notified Area Coungcil
B 8. Kendrapara Muuicif:al Council' -
» 9. Jharsuguda Mnniéipal Council N - -

o | | ~ SCHEDULE | -

| 1. Chikiti Notified Area Council o i 2 . e

- 10. Tarabha Notified Area Council |
1

: 1L Bhubag Notified Aree Council

| 12, Nimapara Notified Area Council. L o e

B 13 Hi_fakud NOtiﬁed Area Council _- - o . o . _ o I
14, Deogarh Municipal Council- o ' _ L .

| 15, Bhubapeswar Manicipal Councit
| : 16, Sambalpur Municipal Council
' 17. Karanjia Notified Area Council

o 18. Jupagarh Notified Area Council

19. Digapakiandi Notified Area Council

20. Basudevpur Notified Area Council

21.. Bollaguntha Notified Area Council

.~ 22. Taicher Municipal Council

- 23, Padampur Netified Area Conacil - _
- - 24, Keonjhargarh Municipal Council - : L o e
a5, A'ngul Notified Area Council B ' o )
26. Soro Notified Area Coyncil

27. Khallikote Notified Area Council _ ‘
28, Chowdwar Municipal Council : - . B : : .
29, Jsjpur Municipal Council - - o :
' 30. Jajpur Road Notified Area Cduncil_

31, Athagarh Notified Area Coungil

32, Nayagarh Notified Area Council
-33, Jatni Notified Area Council

34. Khurda Notified Area Council
35. Balasore Municipal ‘Council

36. Bargarh Mugicipal Council_ _
37, ‘Dhenkanal Municipal Council



38,

39.

40,
41,

42,

‘:3-'

44-
45

47.

48,
49,

51,
52

. 53,

53,

s5.
56,
57.
)
59.

60.

61,

64.
65.
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Sonepﬁr_Mﬁnicipal Council
Titilagarh Notified Area Couneil
Kantabanj_i Notified Areal Council
Ra.irangpur Notifizd Area Council
Sundergarh Municipal Council
Biramitrapur Municipal Council
Rajsan_spur Munici'pa'l Council |
Bhawanipataa Munigipal Council .
Khariar Road Notified Area Counc
Khaciar Notified Area Council
Kesinga Notified Area Council '
Nowarangpur Municipal Couneil
-Rayagada Municipal Council
Kotpé:d No tified 'Afea_ Couneil

r

“Unerkote Notificd Area Council

crhampur Municipal Council
Parlakhemundi Mu.ﬁiéipal Countil
Chatraput. N(I}tiﬁcd Aréa Council
Sorada Notified Area Council |
Rambha Notified Atea Council
Gopalpur Notified Area Coungcil-
Hinjilicut Notified Area ICouucil

Kasinagar Notified Area Council

.Pdlasﬁ.ra Notified Area _Councit
Bhanjanagar Notified Arza Council
Phulbani Notificd Atea Council
Boudhagarh Notified Area Council
Binika Notified Area Council
Kucﬁinda Notified Arez Council
Gudari Notified Area Council

Dated the 3rd February, 1984 -

B. N, PANDE -
GQVERNOR OF ORISSA -




